gbqs Poapers Laid on the
Tabie

the Second Anmwel Meeting of the

Board ¢f Gevernots of the Inter-

national Finance Corporation, {Placed
in Library, See No. LT-1061/56.)

AMpyoMenTs 70 CENTRAL BALES Tax
(REGISTRATION AN TumnovEr) RuLEs

Shri Morar}i Desai: Sir, I beg te lay
on the Table under sub-section (8) of
section 13 of the Central Sales Tax
Act, 1956, a eopy of Notification
No. G.S.R. 806, dated the 1st October,
1958, as cosrected by Notification No.
G.S.R. 1039 dated the 8th Nuvember,
1058, making certain amendments to
the Central Sales Tax (Registration
and Turnover) Rules, 1957. [Pluced
in Library, See No. LT-1085/58.]

STATEMENTS r¢ ACTION TAKEN ON
ABBURANCES

The Minister of  Parliamentary
Affairs (Shri Satya Narayamn Sisha):
Sir, I beg to lay on the Table the
following statements showing tie
action taken by the Government on
various assurances, promises and
undertakings given by Ministers
during the various sessions shown
against each: —

(i) Supplementary statement No.

11. {See Appendix II,
annexure No. 116.})

Fifth Sesvion, 1958 of Second Lok
Sabha,

(i) Supplementary statement No.
X1 [See Appendix II,
annexure No. 117.}

Fourth Session, 1958 of Seccnd
Lok 8abha.

(iil) Supplementery statement No.
XIII. ([See Appendix II,
annezure No. 118.]

Third Session, 1857 of Second

Lok Subha.

(iv) Supplementary statement No.
X, [See Appendix i,
sanexure No. 119.)

fteenth Session, 1957 of First
Lok Sabha.

2 DECEMBER 1908  Businets Afblory 08

Committee

Avitronvativet 10 InprAN  Porics
Service (PAY) Ruizs

The Depity Mfhister of Nome
Aflalvs (Bhirimatt Al¥n): Sir, I beg to
lay on the Table, under sub-section
(2) of section3 of the All India
Services Act, 1951, a copy of Notifica-
tion No, G.S.R. 1095 dated the 22nd
November, 1958, making certain
amendments to the Indian Police
Service (Pay) Rules, 1954. [Plsced in
Library, See No. LT-1082/58.]

AMENDMENTS T0 CENTRAL Excisk
Ruzes

The Deputy Minister of Finance
(Shri 8. R. Bhugat): Sir, I beg to lay
oh the Table, under section 38 of the
Central Excises and Salt Act, 1844, a
copy of ¢ach of the following Notifira-
tlons making certain further ameénd-

ments to the Central Excise Ruies,
1944; —

(i) G.S.R. No. 954 dated the I8th
October. 1988.

(iiy G.S.R, No 935 dated thgy 18th
October, 1858.

(iu) G.S.R. No. 1018 dated the Ist
November, 1958.

(iv) G.S.R. No. 1017 dated the 1st
November, 1958.

{v) G.S.R. No. 1019 dateg the Ist
November, 1968.

{Placed in bLibrory, See No. LT-
1068/58.)

12.10 hrs.

BUSINESS ADVISORY COMMITTEE
THIRTY-SECOND REPORT

The Minister of Pariiamentary
Afisirs (Shri Satya Narayan Sinka):
Sir, 1 beg to move: .

“Mhat this House agrebs with
the Thirty-second Report of the
Business Advisory Commiltee
presented to the House on the 1st
Decemiber, 19%8."





